
NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

Company Appeal (AT) (Insolvency) No. 1185 of 2019 
 

IN THE MATTER OF: 
 
Edelweiss Asset Reconstruction Company Ltd.  .... Appellant 

        Vs 

Golden Glow Estates Pvt. Ltd. & Anr.   .... Respondents 
 
Present:  

For Appellant: Mr. Buddy Ranganadhan, Mr. Sugam Seth,  
Mr. Vikram Babber, Mr. Aditya Vashisth and  
Mr. Manbhav Anand, Advocates 

 
For Respondents: Mr. Krishnendu  Datta, Mr. Kartik Vyas and Mr. 

Shashank Agarwal, Advocates for Respondent 
No.2., ILFS. 

 
 Mr. Swapnil Gupta, Advocate for Resolution 

Professional. 
 

O R D E R 
 

07.02.2020   At the request of both sides, the matter is adjourned for 

two weeks. 

 List the case ‘for admission (after notice)’ on 28th February, 2020.  

 

 

  
[Justice Venugopal M.] 

 Member (Judicial) 
      

 
 
 

[Vijai Pratap Singh] 
Member (Technical) 

 
 
 

[Shreesha Merla] 
Member (Technical) 
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